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To 
(On the website of Delhi High Court) 

Sub: Quotation for Sixty Nine (69) nos. of Antivirus 

Sir, 

This Court intends to purchase Sixty Nine (69) nos.of Antivirus mentioned as below: 

Sl.No. Anti-virus Total number required 
1. Norton Security Deluxe 36 (thirty Six) 
2. Norton Security Premium 15 (fifteen) 
3. Kas£erskl: Total Security 03 (three) 
4. (latest IMcafee Total Protection IS (fifteen) 

version) I 

You are requested to submit quotations for the same thereof in a sealed envelope to the 
undersigned on or before <() - f)5~ &.#/£. Rates quoted should be inclusive of all taxes and 
validity of rates should be less than six months. 

The envelope should be addressed in the name of "Registrar General, Delhi High Court, 
New Delhi," and the subject of this letter be superscribed on the envelope. 

The quotation received after due date shall be summarily rejected. 

-a,./oS/HII
(Rajeev Kr. Chauhan) 

Assistant Registrar (Comp.) 
For Registrar General 

F.No.3511Comp.IDHCIN0.47 gc'1 c. .- ~'~1-'.i-

CC~ 
~ ~ (Technical), Delhi high Court - for uploading on the official website of the Delhi . 
~ High Court and for information. 

2. Dealing Assistant of Computer Cell, Delhi High Court. \ , 
\ 
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(Ajai K1:nar Rana) 
Administrative Officer (Comp.) 

http:F.No.3511Comp.IDHCIN0.47

